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would not be supported on conunercial
basis?

Shtl T, T. Krishnamacbark: Sir, § do
not think anybody in my Ministry bas
applied his mind te it.

Shri M. L. Dwivedl: May I know
whether Government had any pro-
posal to review the working of these
schemes and if so, what is the result?

Shri T. T. €rishramschari: These
schemes are being reviewed from time
to time and they are being continued
in accordance with the policy
by Government which is .pproved by
this House. There has been no ad hoc
review of these schemes.

Shri M. L. Dwivedl: May [ know
whether any Committee has been con-
stituted for this purpose and if so, at
what stage the Committee is?

Shri T. T. €rishnamachari: If the
hon. Member has in mind the fact that
a Coinmittee has been constituted to
review the working of these schemes,
I may say NO.

Shri Damodara Menon: The hon.
Minister said that the result of the
State Trading was satisfactory. May
I know whether he means that <‘he

Government have been able to get
profit?
Shri T. T. Krishnamaehari: The

result of any Government action in this
regard is considered satisfactory or
otherwise according to the satisfaction
that their works give to people. Pro-
filt is not the main motive in Govern-
mental intervention in such matters.

Shri V. P, Nayar: May I know what
are the State Trading Schemes in

which, owing to corruption and ineff-.

ciency of officials, Government havg
lost money and what 1s the total
amgunt lost after the 15th  August,
19477

Shri T. T. Ekishmamachsri: If the
hon Member will give me the schemes
which he has in mind where Govern-
ment have lost money in regard to cor-
ruption, I might be able to answer the
question.

Sbri T. N. Siagh: May I know whe-
ther Government propose to revise
basis of the Steel Equalisation Fund
@hich has been evolved for the pur-
pose of State Trading Scheme and
what is the position in regard to tbat?

Shri T. T. Krishnamachari: The
Steel Equalisation Fund continues be-
cause import of steel is still controiled
by Government and the allocation of
steel from the units is also
belng t
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Pandit Munishwar Datt Upadhyay:
The stock on the 31st of March 1850
was worth Rs. 93,07,067. May [ know
whether this valuation was arrived at
on the basis of norinal commercial
practice or in what manner?

Shri T. T. Krishtamachari:
stock, Sir?

Pandit Muanishwar Datt Upadhyay:
Purchase of Fertilizers.

Shrl T. T. Krishaamachari: I would
like to have notice,

Which

STATE TRaDING COMMITTEE REPORT

*830. Pandit Mualshwar Datt Upa-
dbyay: (a) Will the Minister of Com-
mexce and Iadostry pleased to
state what commodities of import and
export trade have been recommended
by the Stfate Trading Committee for
State Trading or for imposition of
ppart ar export duties?

¥b) Bow far have the recommenda-
tions of the Committee been imple-
mented uptil now, and what is the
proposal of Government regarding the
formation of a State Tradlog Corpora-~

tion?

The Minister o Commerce and
Iandustry (Shri T. T. Krishnamachari):
(a) The Committee on State T7Trading
set up in 1949 recommended State
trading in foodgrains, fertlliaers, Steel
and East African Cotton so far as im-
ports are concerned and Coal, Short
Staple cotton and Cottage Industry
Products so far as exports are con-
cerned.

Thig Committee did not recommend
imposition of import or export duties
on any specific commoadities.

(b) The recommendations of the
State Trading Committee were exa-
mined by Government and it was con-
sidered that they required to be revi-
ewed in the light of subseguent
developments, particularly the falling
markets and the uncertain trends in
India’s fnternational trade. A small
Committee has accordingly been set
up to make a further examination of
the problem and submit its report by
the end of the year.

Pandit Mupisbwar Datt Upadkyay:
May I koow whether the imposition of
irnport and export duty will In an¥
manner achieve the object of State.
trading?

shri T. T. Krisknamachari: No. so

tar as I lmow,

8hri T, N. Siogh: May ¥ koow whe-
twer any change has been made in the
State-trsding scheme of fertillsers in
view of the Sindri faetory golng into
productiad?
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Shri T. T. Krishnamaehar): The only
change that I am aware of is that
Government are no longer interested
in the distribution of suger phosphates.
I do not know whether the Food and
Agriculture Ministry has found it/
necessary to examine the utility of
State-trading in respect of {ertilisers
consequent on S°ndri factory going
into production

Shri A. C. Guha: 1s it not true that
the State-trading Committee has also
recommended State-trading as regards
the export of jute goods, and if so
whether the Government have examin-
ed t‘}le question and taken any deci-
gion?

Skri T, T- €rishnanvacbari: The re-
port of the State-trading Committee is
a public document The recommenda-
tions made are there and cannot he
the subject of any tryputhetical ques-
tion. As I have said, the Question of
falling markets is the thing which has
mainly deterred the Goverament from
consideration of this particular matter
and other matters ancillary to it.

Pandit Munishwar Datt Upadhyay:
May 1 know whether the claim of the
Central Tractor Organisation that the
reclamation of land by these tractors
would increase the production of feod-
grains by 10 maunds per acre at least
is true and whether that has been
achieved? 1 umderstand that four lakh
acres have been reclaimed and plough-
ed by these tractors.

Sbri T. T. Erishnamacbari: I do not
think the Central Tractor Orzanisa-
tion engages in trading; in any event,
that question’ should be directed to
the proper quarder.

Shri K. P. Tripathi: In view of the
fact that Government are considering
falling markets and later developments,
may 1 know whether Government are
congidering any form of State-trading
in regard to the industry of tea for
internal consumption markets?

Shri T. T. €rishramachari: At pre-
sent I am innocent of any such ides.

IneORT OP COCA-COLA MATERIALS

°g3t. Prof, Agaswa): (a) Will $he
Mipiater of CommBeree and Indesiry
he pleased % state wlat was the

amount of dollar exchange which was

spent d 1951-52 in importing
Coca Cola materials from US.A.?

h the maln ehare-hoiders

“(b) wr:u?nwb Is manufacturiog
Coca Cola in India’

Cemmerve  anid

The Oinister of X 5
Industry (Shri T. T. KrishnamacharD:
(a) $121,300-00.
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(b) Shri Mohan Singh and Shri
Daljit Singh. Government understand
that there are two shareholders, The
names are, subject to correction, Shri
Mohan Singh and Shri Daljit Singh.

Prof. Agarwal: May 1 know whether
there is an American capital also in-
vested, or is it only Indian capital?

Shri T. T. Kvishnamaehari: So far as
Government information goes, they
have no knowledge of any American
capital being invested.

Prof, Agarwal: [s there any con-
tract about the import of Coca-cola
material for a number of years on
behalf of the Gevernment of India?

Shri T. T. Erisbnamachari: 1 do not
think that it is the practice of the
Government to enter into contract to
allow import over a period of years.
It may be that there may be an under-
standing; but Government do not enter
into contracts of this nature.

Sbri T. N. Singh: May I know if
any payments are made for the use of
their processes to American firms,
namely royalties. etc.?

Mr. Chairman: Does it
coca-cola or some‘hing elsc?

The Minister of Bevenne and Ex-
penditare (Shri Tyagl): There is no
process; it is only drinking.

Shri T. T. Krishnawachari: 1 have
not got the information. If the hon.
Member would put down a question,
1 will try to investigate and find out.

Sbrl Dubhi: May 1 know the special
need of the country which is eing
fulfiiled by coca-cola?

Shri Natesan: Normally it is difficult
for importers to get dollars May I
know how it has been possible for
coca-cola dealers to get so much dollars
fer the import of coca«ola?

_Shei T. T. &rixhnamachari: Some-
times 1 do also wonder in the same
way as the hon. Member.

Shrl Saraugadbar Das: May I know
how much does this import of coca-
cola materials from America, over
which hundreds of thousands of dollars
of foreign exchange are used, contri-
bute to the food requirements of the
country?

$hrl T. T. rishnamachari: 1 have
not applled my mind % that aspect of

the problem
ﬁgy knéw the
#6% tfanufac-

relate to

quarﬂ!tr





